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(g) i) Annual Report of the Ahme-

, dabad Textile Industry Research As o-

c1at1o:i, Ahmedabad, for the enr 

1980-81, along with Audited Acwunts. 

(ii) Review by the Government en ~ 

working of the Ahmedabad Textile 

Industry Re earch Association Ahme-

dabad, for the year 1980-R 1. 

( 4) A statement (Hindi and English 
ve1 ion ) . bowing reasons for delay in lay-

ing the papers mentioned at (3) above. 

[Placed in librnry. Scl' No. LT-4350182] 

J2.18 hrs. 

MES AGE FROM RAJY J\ 'ABHA 

FCRETARY: Sir, 1 have to report tht: 

following me age received from the 

ecrelary-General of Rajya Sabha :-

··in accordance with the provbions of 

rule J27 of the Rules o f Procedure 

a·nd Conduct of Bu ·incss in the Rajy::i 
~  I am direckd Lo inform the 
Lok Sabha that the Rajya S::ihha, at it 

sitting 1!1ekl on the 28th .l u ly, 1982 
agreed without nny amendm1..:nt to the 

Monopolies and Re. triclive Trade 
Practices (AmenJment) Bill, J982, 

~  was passed by the I.ok abha, 

:1t it sitting held on the 20th July, 
] 982." 

PUBLTC ACCOUNTS COJ\·1MITTFE 

NJNETY FOURTH, HUNDRCD AND HtJNORED 

SIXTEENTH REPORTS 

SHRl SATISH AGARWAL: T heg to 

present the following Reports (English ~  

Hindi versions) of the Public Accounts 

-Committee : 

( l) 94th Report of the Public Ac-

counts Committee ( 1982-83) on 

paragraph 32 of the Advance 

Report of the Comptroller and 

Auditor General of Tndia for the 
year 1979-80. Union Government 
(Railways) relating to Non-pay-
ment of Railway dues in respect 
of land le:1,eJ to private parties. 

(2) 1 OOth Report of ~ Public 

Accounts Committe ( 1982-83) 

on parngra·pii 2.05(i) and _ .15(ii) 
of the Report of the Comptroller 

and Auditor General of Im.It for 
the year 1979-80, Union Govern-
ment (Civil), Revenue l<.eceipts. 

Vol. 11, Direct Tnxes. 

(3) 1 l 6th Report of 

Accounts Committee 

th..: Public 

(lQ 2-83) 

on paragraph 23 of the ~  

Report of the omptroller and 

Auditor-1eneral of l n lia for the 

yea·r 1979-80, Union (iow1 nmen t 

( ivil) on Purchase Op r tion'> 

. of the Supply Wing in the High 
Commission of TnLlia. 1 ond n . 

J 2.20 hrs. 

13 SINFSS OF THF HOU 

THE 0 P RLTAMEN-
T .\ R A - lRS AND WORKS AND 
HO , lN , (SHRI BHISHMA NARAIN 

STNGH) : With ~ onr pcrmi. c;ion. ~  I 

~  to announce tlwl Government 8 ~  s 

in thic; llou c during the week commenc-
ing 2nd August 1982. will onsist of :-

( 1) onsidcralion of :my item of 

Gl> crnmc:nt Hu ine " carried over 
from todny's Order Paper. 

(2) Discussion and voting on the uir 

plementnry Demand for Grnnts 
(General) fol' 1982-83. 

(3) Discu ·ion on the Re olution seek-

ing approval for the continuance in 
force of the Proclamation issued by 
the President on 19th March, 1982 
in respect of the State of As!lam. 

( 4) General Discu sion on the A sam 
I 

Budget for 1982-83. 

(5) Discussion and voting on the De-

man<ls for G ra nt.5 (Assam) for 
1982-83. 

(6) Discussion on the Resolution ek-
ing ::i pproval of the notification of 
the Government of Assam dated 
5th May, 1982 regarding dealara-

tion of certain services of A  sam 
as essential services. 


